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HOﬂ"‘blc Mr.S, Ku‘qm‘l’ JeM,
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Shﬁi Rakesh Gupta proxy counsel to Shri R.R. -
| | 1
Shivhare, Sri Shishir Kumar proxy to Srdb A.Mohiley for
tomadqnfc#.

h#mﬁ lawyer for applicant submits that the
relief 'O“ﬂm' for has been given to the applicant, there-
fore ?appu#aut does not want to persue this matter.

I, therefore, dismiss this original agplication.
\ .
as not pressed.
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